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Indicative Advertisement
Invited N7 (e-tender) by the
EO Gangajaighati Panchayat
Samiti, Bankura NIT-37 (2™ call of
e-NIT34) of 2025-26 vide Memo
No. 14 dated: 07-01-2026, ID
No.: 2026_ZPHD_984781.1 to
2026_ZPHD_984781_13. Date of
Closing of Submission °
22-01-2026 upto 12:00 hrs. Other
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( . FORM.A _ CANNING BRANCH ey
5012025 UBLIC ANNOUNCEMENT i iﬁj@'ﬁa “Haa Anendamoyes Bhavan®, Canning Road, PﬂSSESS.'ﬁHHOTICE
_er. Eastern :’Rmﬂujla% l:se "!,ra.';o?l;-ancv and Bankruplc;f Board of tndia {(Volunlary Liquidation B&!& d Digh!r pa,’ P.O-Cannlng Bist: 24 pafgmas (3]'. g k
A Bullding, FORTHE ATTENTION OF THE STAKEHOLDERS OF PIN- 743829, Emall: cannln@bankofharoda.com (LU P!Dpfr!]]
nse lo run DOVE AIRLINES PRIVATE LIMITED Whereas
%’Mlnor Unit| {8 RELEVANT PARTICULARS The underslyned being the Authorised officer of the Bank of Baroda,
e period of | | 1.| Name of Corporate Person DOVEAIRLINES PRIVATE LIMITED Cannlng Branch, under the Securiisation and Reconslruction of Financial
szt website, F3 g:t':‘;'f Incorporation of Carporate 03.02.2006 . Assets and. Enforeement of Socurity Interest Act 2002 and In exercise of
o website Powers canferrad under section 13(12) read with rule 3 of the Security
£ 5o Nog | [ o R s pasy {Enforcement) Rules 2002 issued a Demand Nofe or)
“’! q-SDAH- | |7 Comorats identiy Nombar—7 W 03.03,2025 calling upon the Borrower Hajara Blb} Molla, Wio Farld Mollg
slonging lo | Limitag Lisbillly Identification (Guarantor) of Khaskumrgkhu[l. P.0. & P.S.- Canning, Dist.- South 24
o 92 291 ? HNumbarof Carporats Person Parganas, Pin-743329 to fepay the amount mantloned in the nofice being
B B Address of Iha regislored afica | Remkriahmg Chombers 72, Shakespanre|| |Rs.10,05,421.33 {Rupees Ten Lac Flvo Thousand Four Hundred
ghters/\War 8nd principal ofice (If eny) of | Saranl, Kolknln-?OﬂDT?.WleBnnnal Twanty Ono and palse Thirty Three Only) as on 22,02 2025 togsther with
ave heen CEO'F"SFB}!’FB‘!DH _ _ further interest thareen at the contractual rate plus costs, charges and
ver by the| [f6- Ii"c PRy L data | Monday 5th %2026 . expenses 1lit date of payment within &0 days from the date of recelpt of the
~67-22-1-; 2 :lar:elw :!:m:;m onmall addrass, [ Nome: Fr. Pranob Kumar Chakrabarty Seldnoice:
vel ine ' . i ' L : _)I | The Borrower/Guarantor having falled to fepay the amount, notica s heraby
; ;Rerze:e g }g{;g{‘,‘;?,?,,,":’g,‘;f,’;,,,“‘;‘} g s 72958k Pera Lane, Howrah glven o the Bomower/Guarantars and the pubie In general that the
“ASS: Catere Liquidtar E-mallAddrass: dove2026@redifimall.com undersigned has taken Possasslon of the property dascribad hereln below in
i be;onglr?g Rl.glpmg ‘rmmr:%r; 9831207932 exercise of powers conferred on himvher under Sub Section (4) of section 13
i 3 umuer. of {Acl] read with Rule 8.of the: Sacun'tylmaresl(Enforcement}Rulas. 2002cn
12-22.1-; fFiu\lraPuAdgﬂ%qﬁgggggMOﬂd 810828 this 05" day ofJanuary of the yoar 2026,
g:ﬁuﬁf 8 | Lastdaiafor submissian of iatms |3 February2026 7 The Borrower/Guarantor in particular and the publie in general is hereby

cautionad not to deal with the Property and any doalings with the propeny will
% led Caste &?ﬁéﬁﬁ'ﬁfpﬁ’éﬁ&?ﬁﬁ&%ﬂﬁmm Privala Umted  has commencd voluntary be subject to the charge of the Bank of Baroda, Canning Branch, foran
Jan Road; The stakohalders of Dove Aifines Privato Limited ore heroby callod uponto submite proaf | | @mount of Rs.10,05,421.33 (Rupoos Ton Lac Flve Thousand Four
t'{W. Catg-] | of their daims, on or beforp 4th Fabruary, 2026 (o the liquidator ot th addressmantioned | | Hundred Twenty One and Palsoe Thirly Three Only}as on22.02.2025to |
B be!;) o agahstitom7, ) datawith furtherinlerest, costand incidantal charges thereon,
. % 9 Thz financial creditors shall submit theie prad{of clalims by alactronio means only, All other The Borrowar's attention is Invited to provislons of sub-Section (8) of
-KWDP-| |sta eholders may submil the proofofclalmsin parson, by postor DWTGCW“}C’“G&"‘- section 13 oftho Act, In respectoftimo avallable, to redosm the sectirad
wcheduled Submission of false ormisieading proofs of cialm shall aitract ponaltes. assots
ch). EMD Signaluro of Liquidator  : Sap.

NemoaltheUquidalor M. Pranab Kumar Ghajrabaty - scrint ; ;
10.01.2026 | | 18BiRegismtm ™ IBBIPA-003/P.NODOBA2017 18/10826 Description of Immovable P roperty _
~2/2025-25 | | AFANG,  AASNDB26/02/311226/301342 Equitable morigaga of property having Deed No, 1-5988 for the year 2010
thaps.govin _SFA\’BM il ! 31122026 constructed on land measuring more o less 44 Decimal sltuated a Moyza
) sia 012025 Khaslumrakhall, Touzi No, 269212834, Hal Khatlan No. 628, R.S. Khatian
idquarter | {Place : Kolkaia E
— - - Nog2350, Sabak DagNo. 2704,R.5, 8 L.R, DagNo. 2204, 44 Dacimal Basty
: MZ along with sq, . construction under Jurisdiction of RS, Canning, Dist, -
P t outh 24 Parganas, Wast Bengal,
a E Property Bufted & Bounded by ;- North: Jal Nikasi Path; South: Ombarali
ul MIT D Molla; East: Usman All Molla & Idris Molla; West : Abul Molla,
9, MIDC, ANDHER{ EAST, MUMBAI 460093 B — 058 -
s Support@angelonedn ate : 05.01.2026 Authorlsed Officar
1X FMCX SX / NCDEX Placa: Canning, South 24 Parganas. Bank of Baroda
w12, MCX : 12685, "

No: INZ000161534
lk:m'.\n of reglstration of qur belaw meniloned Authorised
 I—

STRESSED ASSETS RECOVERY BRANCH, SOUTH BENGAL E'.,AUCTION,'
Jesvan Deap Building, 2nd Floor, 1, Middleton Street, Kolkala - (TN - SALE

I{MP AP Reglstration Ho, Fhone ; (033) 2288 4437, Fax ; {033) 2288 4302, Evmall : AL NOTICE
TARPURDA NSE ; AP0397550507 " Auihorised Officer's Batals - Name: Jayant Augustine Mundy, e-mail 1D * 5hi.15196@sbl.co.In, Moblle No.: 9031108745,

422 WEST BEN 3AL BSE:AP01061201162423
MCX : MCX/AP66953

E-Auction Sale Nolice for Sale of Immovable Assets undarihs Securitisalion and Reconstruction of Financial Assets

Yeeforth shalt do 5o at their own risk. ANGEL ONE and Enforcement of Sacurity interest Act, 2002 under proviso o Rule 9{1) Read with Rule B{6) appllcable for
juance of this natce Investors having any quaries or Immeovable proparty ofthe Security Interest (Enforcement) Rutes, 2002,
3D within 45 days from the dato of issuing this natice. Nolicais hereby given to the Publicin generalandInparticularto the Borrower/Guarantors/Morigagors that the belaw,
. For ANGEL ONE LTD described Secured Assals mortgaged {o the Secured Creditor, the Symbolic/Physlcal Possession of which has
- Sdl., Authorlsed Signatary been taken by the Authorized Officerof State Bank of Inda, the Secured Creditor, will be sold on “Asis Where Is®, "As
i 13Whatls"and " Whataverthara ig" basis onthe below mantion dates,
% = -y ' 3 & - m Y. - L) [] -
jroducers’ Union Ltd. OF AUCTION 11.00 A.M, T0 4,00 F 0 ONS OF 10 OR EACH BID
Medinipur S AR GE e DETAILS OF THE ASSETS BEING | Outstanding [0} Reservo Price
vTICE No, Uncii“ Borrower! soLp Duas b) EMD @ 10%
I N s,
[ov.in for procurement of different items Airitiorg .
c) Bld Incremont Amt|-
‘0142026 - Civil work for installation of 1. | Borrawer: All that plece and parcsl of offico Rs5.2,83,76,098.00 a) Rs. 53,46,000.00
. THE 3 GUYS NETWORK PVT, space No. 3B, 3C & 3D measuring [Rupoes i Twao
'3/01/2026 - For Supply of Furniture] | |L0. 32008q. Ft, SuperBulldupAreaatard [Crore Eighty b} Rs. 5,34,600.00

Address; Glamour bullding, 3rd floor of the building namely[Three Lakh

01/2026 - For Silage Makin achine tloor, Andul Read, RO, - Duillya, | » P Sevaenty Six
e ity e P, Sariqal Honro 1o i mepotonmn [T h . 2 2 nd[ ¥R 250000
'01/2026 - For Supply of Promotional ?"%;%‘;f;’“g::g"‘gz’ §ri | undemeath iand, conslructed on tand |G 0 1y e B Contact Person ;
N.ilyananda Khara.' Addn:ess: measuring 7 Coftahs 9 Chitfacks and 1170812025 9051108745
ency may go through the website 3.C. Chakraborty Road, | 1550. Fl.a lltle mors ar lass lying & [You  sre also
?d wuzw.paséghlmmed nipur.gov.in or Patkuatala, Vill + P.O. - Dulliya, | Silvated at R.S. Dag No. 775, A.5, ,',L‘l‘j’rf,m': gl 7550900049
bmi f e- tend 17.01.2026 Howrah- 711302, Alsoc At. | Khatian No. 718, LR. Dag No. 791, res
0530 Papy i & tenders is 17.01. Slamour building, 3rd floor, | LR, Khatian No. 42111, yi. g (I contraciual
05:30 PM) [For e-Tender SI. no.{ii)) & amour bullding, oor. | &R, ER o, g o “lrate on the

721.01.2026(06:00 PM) (For e-Tandar SSRRL RO U PS. | Mowza - Duila, Duiiva Grem (512, 2N, the e




